
BUSINESS ADVISORY COMMITTEE

THIRTIETH REPORT 

(Third Lok Sabha)

The Business Advisory Commit tee held a s it t in g  

on F riday , the 18th September, 1964.

2. The Committee recommend a llocation  of time to 
the fo llow ing  items of Government le g is la t iv e  and 

other business as shown against each item:

(1 ) Discussion and voting on the 1l  hours
Supplementary Demands fo r
Grants (General) fo r  1964- 65#

(2 ) The Representation of the People | hour
(Amendment) B i l l ,  1964,
( Consideration and passing)

(3 ) The High Court Judges (Condi- x  hours
tions of Service) Amendment B i l l ,
1964.
( Consideration and passing)

(4 )  The Direct Taxes (Amendment) B i l l ,  ^  hours 
1964.
(Consideration and passing)

(5 ) The Prevention of Food Adult e ra - 5~ hours
tion  (Amendment) B i l l ,  1963, as
reported by the Joint Committee. 
( Consideration and passing)

(6 ) Resolution approving the Pro c la -  5" hours
mation issued by the President,
under a r t ic le  356 of the Consti­
tution in re lation  to the State  
of Kerala.

(7 )  Discussion on the International 4 hours
situation .

(8 ) The Companies (Amendment) B i l l ,  3 hours
1964.
(Cons ideratioh and passing)
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(HUKAM SINGH) 
Chairman,

Business Advisory Committee.


